
 
 

Unstarred Assembly Question No. 6 
Age limit of Depot Holder 

 

6.  Sh. Bishan Lal Saini (Radaur) : 

 

 Will the Deputy Chief Minister be pleased to state:- 

a) whether the age limit upto 60 years has been fixed for working 

as Depot holder by the Government; if so, the advantages likely 

to be achieved by the said regulation? 

 

Answer: - Dushyant Chautala, Deputy Chief Minister, Food, Civil 
Supplies and Consumer Affairs Department, Haryana  

 

a) Yes Sir, the age limit upto 60 years has been fixed for working 

as Depot holder by the Government in the new Haryana 

Targeted Public Distribution System (Licensing and Control) 

Order, 2022. 

 

 Considering the sentiments of youth and in order to provide a 

livelihood opportunity to the youth, State Government has made 

this regulation so that they can have a mode of their livelihood 

and up bring their family. It is an effort to provide a source of 

employment to the youth of the State.  

 

---------------- 

  



 
 

अतारांǑकत Ĥư सÉंया 6 

Ǒडपो होãडर कȧ आय ुसीमा 

6. Įी ǒबशन लाल सनैी (रादौर): Èया उप-मÉुयमंğी कृÜया बताएगɅ Ǒकः- 

क) Èया सरकार Ʈारा Ǒडपोधारक के Ǿप मɅ काय[ करन ेके िलए आय ुसीमा 60 

वष[ तक िनधा[ǐरत कȧ गई है; यǑद हां, तो उƠ िनयम Ʈारा लाभ कब तक 

ĤाƯ Ǒकए जाने कȧ सभंावना है? 

उƣरः- दçुयÛत चौटाला, उप मÉुयमंğी, खाƭ, नागǐरक आपिूत[ एव ंउपभोƠा मामल े

ǒवभाग, हǐरयाणा 

(क) जी हां, सरकार Ʈारा नये हǐरयाणा लǔ¢त साव[जिनक ǒवतरण Ĥणाली 

(अन£ुिƯ एव ंिनयंğण) आदेश, 2022 मɅ Ǒडपोधारक के Ǿप मɅ काय[ करने 

के िलए 60 वष[ तक कȧ आयु सीमा िनधा[ǐरत कȧ गई है। 

युवाओं कȧ भावनाओं को Úयान मɅ रखते हुए और यवुाओं को आजीǒवका 

का अवसर Ĥदान करने के िलए राÏय सरकार ने यह िनयम बनाया है 

ताǑक वह अपनी आजीǒवका का साधन बना सकɅ  और अपन ेपǐरवार का 

पालन-पोषण कर सकɅ । यह युवाओं को रोजगार का एक अवसर Ĥदान 

करने का एक Ĥयास है। 
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